13

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 910/2024

IN THE MATTER OF:
DUSHYANT KUMAR LAVANIA

...APPLICANT
VERSUS

PRINCIPAL SECRETARY ENVIRONMENT
...RESPONDENT(s)

| S.NO. PARTICULARS PAGE NO.
L AFFIDAVIT ON BEHALI OF MUNICIPAL
COMMISSIONER, MUNICIPAL
| CORPORATION, AGRA, UTTAR PRADESH IN
| COMPLIANCE OF ORDER DATED 04.11.2024

PASSED BY THE HON'BLE NATIONAL
GREEN TRIBUNAL, NEW DELHI |
THE REPORT OF INSPECTION IS ANNEXED {
HEREWITH AND MARKED AS ANNEXURE |
R1

A COPY OF ISSUANCE OF TENDER DATED
17.10.2024 IS ANNEXED HEREWITH AND
| MARKED AS ANNEXURE R2

-4 A COPY OF THE WORK ORDER DATED
| 07.12.2024 IS ANNEXED HEREWITH AND
MARKED AS ANNEXURE R3

PHOTOGRAPHS OF THE CONSTRUCTION
f DONE ON THE DRAIN IS ANNEXED
| HEREWITH AND MARKED AS ANNEXURE
R4
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BHANWAR PAY SINGH JADON
COUNSEL FOR THE AGRA NAGAR NIGAM
EMAIL- bhanwar09jadon@gmail.com
DATE: 24.01.2025
PLACE: NoIDA
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BEFORE THE NATIONAL GREEN TRIBUNAT
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 910/2024

HO mnmkf
\,.._.

INTHE MATTER OF:
DUSHYANT KUMAR LAVANIA

JAPPLICANT

VERSUS

PRINCIPAL SECRETARY ENVIRONMENT
.RESPONDENT(s)

AFFIDAVIT ON BEHALF OF MUNICIPAL COMMISSIONER,
MUNICIPAL CORPORATION, AGRA, UTTAR PRADESH IN
COMPLIANCE OF ORDER DATED 04.11.2024 PASSED BY THE
HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

I. Ankit Khandelwal, aged about 35 years, S/o Shri Vishnu Khandelwal, posted
as Municipal Commissioner, Municipal Corporation , Agra, Uttar Pradesh do
hereby solemnly affirm and state as under:
"
Pl

oM f\ '\’/\u‘\) ~J, Ankit Khandelwal, Municipal Commissioner, Municipal

/

b\

C%’{)oratlon Agra, Uttar Pradesh, am fully conversant with the facts

’l‘>
of‘/ue case and am competent and authorized to swear the present

davit,

That the present matter has been filed by the Applicant by way of
letter petition. In the letter, the Applicant has raised a grievance
concerning open drain near his house at 46/1 I53A, Jagdishpura, Agra

(U.P). There are open drains on three sides i.e. East, South and North,

-
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East and South which are emitting foul smell and is a source of

pollution creating health hazard.

. That additionally, the Applicant in the letter has complained that the

toxic chemicals and leather/rag scrap from nearby small factories

éS

easily reach these open drains.

4. That the Hon’ble Tribunal vide Order dated 04.11.2024 gave the

following directions. The relevant paragraph of the Order dated
04.11.2024 is given as under:
“...1. Learned Counsel for Respondent Nos. 1, 3 and 4 seeks four
weeks to file reply by way of affidavit...”

. That in compliance of Order dated 29.07.2024 passed by the Hon’ble

Tribunal, the Municipal Corporation for the city of Agra carried out a
thorough inspection on 17.10.2024, at the above- mentioned area. That
during the inspection, discussion was held with the Applicant present
.e. Dushyant Kumar Lavania (hereinafter referred to as “the
Applicant”). During the course of the discussion, it was requested by
the Applicant that the drain be covered from Prabhu Talkies, Loha
Mandi Bodala Road till the flyover, drain area ranging about 200

meters.

The report of inspection is annexed herewith and marked as

ANNEXURE R1.

. That in view of the above- mentioned request made by the Applicant

and the inspection carried out by the Agra Nagar Nigam (hereinafter

referred to as “Nagar Nigam?”), the Nagar Nigam thoroughly evaluated

s
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the request made by the Applicant, and the reality and situation of the

drain in the present matter.

7. That the Nagar Nigam, in light ol various judgments and direction
issued by the Hon'ble Tribunal regarding the covering of the storm
water drain. wherein  the  Hon’ble  Tribunal has discouraged
construction over such drains, therefore, alter evaluation of the current
circumstances decided to carry out covering of a small stretch of the
drain where the population density and the disposal of the municipal
solid waste is most. Thercfore, the Nagar Nigam issued the tender for
construction over a 80-meter stretch of the drain to prevent the flow of
municipal solid waste into the concerned storm water drain in the

present matter.

A copy of issuance of tender dated 17.10.2024 is annexed herewith
and marked as ANNEXURE R2.

8. That the bids in consonance of the tender issued were submitted,
subsequently, the bid of M/s Ramshakti Construction was accepted
dated 20.11.2024. Further the work order for the same was issued to

‘M/s Ramshakti Construction dated 07.12.2024 wherein the

)

1
]
]
'
/

Iconstruction company was instructed to start their work on the drain

from 07.12.2024, to be completed within | month.

A copy of the work order dated 07.12.2024 is annexed herewith and

marked as ANNEXURE R3,

9. That the work of covering of the drain by the project proponent on the

east of the marriage home with the total range of 80m (approximately)

/yﬂ
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has been covered as it is the most populated arca, so as to curb the

flowing of the solid waste into the drain.

Photographs of the construction done on the drain is annexed herewith

and marked as ANNEXURE, R4,

10. 1t is respectfully submitted before the Hon'ble Tribunal that the drain
has been covered in order to address the grievance raised by the
Applicant, further an assessment of the drain's condition by the Nagar
Nigam and considering the requirements as per the present Original

Application.

11. Hence, the present affidavit is being filed for the kind consideration
and perusal of this Hon’ble Tribunal, and any further directions, if

needed.

g{uq,, 12.1 state that everything stated above has been stated by me in my

official capacity on and derived from the official records and [ state

_ that nothing material has been concealed therefrom.
~ ==
DEPONENT
VERIFICATION -
Verified at _Agr on this &_4,_47 day of Jan , 20253,

that the contents of the above affidavit from paragraphs | to 12 are
believed 1o be true and correct to the best of my knowledge and belief.

No part of it is false and nothing material has been concealed therefrom.

Q&\y\\( 1t ¥haod.ew-4. dﬁmkm’ K hand esf }
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29 ANNEXURE R2
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eProcurement System Government of Uttar Pradesh
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\3‘ Uttar Prade sh Nt System Government of Uttar Pradesh
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F“\\Tel‘de' REf NO : 17 1() )())"/N/\(al\'{ Nl( /\M /\(‘,R/\/)) 1() 7024/50 ]

Tender Title : ka of covering dmln rmm front of Prabhu Talkies to culvert on

L‘t\‘\\‘_ LO"“"WK“ Zone, Room No, 81, Lohamandi i Bodla Road,

Packet Name rlnnnce T e
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¥ 2 'Bindra Lal Gupta 29-0ct-2024 04:27 P4
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i
'S.No Bid No Bidder Opened By Opened Date Status
H {
1 aesoszs  ((OAKSHAT | jay kumar 29-0ct-2024 04:37 M Adritted
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, | A . ] L
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M/S RAM SHAKTI / . in ) lago
4 4681208 iléléNSTRUCTION Ajay Kumar 29-0ct-2024 04:38 PM jAdmltted
IBld Opening Summary
iBld id Opener Type Summary Updated On — |
jay Kumar Finance ok [9-0ct-202404:39PM |
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